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2.01 P.M


Ch. Prem Singh, Hon’ble Speaker in Chair

	1.
	2.02 P.M
	Question Hour: Starred questions No. 61 to 65 were asked and replied.  Replies to starred questions No.66 to 80 and un-starred questions No.58 to 83 were placed on the table.

	2.
	3.00 P.M
	Special  Mention (Rule 280): Following Members  raised matters under 280:

1.Shri Jai Kishan

2. Shri Vijay Jolly

3. Shri Jai Bhagwan Aggarwal

4. Shri Veer Singh Dhingan

5. Shri Puran Chand Yogi

6. Shri  Moti Lal Sodhi 

7. Shri O.P.Babber

8. Dr. Jagdish Mukhi

9. Shri Mohan Singh Bisht

10. Shri Mala Ram Gangwal

11. Shri Kulwant Rana

12. Shri Ramesh Bidhuri



	3.
	3.42 P.M
	Presentation of Report:

1. Dr. Jagdish Mukhi presented the Third Report of Committee on Government   Assurances.
      2.Shri Shadi Ram presented the Special Report of House Committee   

           on Rural issues.


	4.
	3.44 P.M
	House adjourned for tea break.

	5.
	4.30 P.M
	House reassembled.

Hon’ble Speaker in Chair.



	6.
	4.31 P.M
	Annual Budget (2008-2009): Dr. A.K.Walia, Minister of Finance presented the Annual Budget for the financial year 2008-2009.

	7.
	5.38 P.M
	Demands for Grants: The Minister of Finance presented the Demands for Grants for the financial year 2008-2009.

	8.
	5.39 P.M
	Presentation and Voting on the Supplementary Demands (2007-2008): The Minister of Finance presented and the House to vote on the first and final batch of Supplementary Demands for the financial year 2007-2008.

The Supplementary Demands were considered Demand-wise and passed unanimously.



	9. 
	5.40 P.M
	Appropriation (No. 1) Bill, 2008: The Minister of Finance introduced the ‘Appropriation (No.1) Bill, 2008 (for the first and final batch of Supplementary Demands for Grants for the year 2007-2008 with the leave of the House.

The Minister of Finance moved that the Bill be considered.

The Bill was considered clause-wise.

The Minister of Finance moved that the Bill be passed.

The Motion was put to vote and adopted unanimously.



	10.
	5.45 P.M
	House adjourned up to 2.00 P.M on 25th March, 2008.
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